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878. SHRI VIJAY N. PATIL: Will 
the Minister of LAW, JUSTICE AND 
COMFANY AFFAIRS be pleased to 
state: 

(a) the number of licences granted 
for opening of new companies (state-
\vise), during 1977 to 1979; 

(b) the number of licences granted 
to new applicants within six months, 
i.e. application received after 1977. and 
granted within six months; and 

(c) the Dumber of .... pen4inc 
for more than two years and which 
had originated before lrw17? 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI 
P. SHIV SHANKER): (a) 250i licen-
ces, i.e., _ certificates of incorporation 
were granted fOr the opening of new 
companies in 1977, 3290 licences in 
1978 and 4499 in 1979 in the countr,y 
as a whole. Statewise break up of 

I these totals is given in the state-
ment annexed. 

(b) and (c). The requisite informa-
tion is being collected and will be laid 

on the Table of the House, 
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Thermal Power Station at Shahjahal1· 
pur, U.P. 

879. SHRI JITENDRA PRASAD: 
Will the Minister of ENERGY AND 
IRRIGATION AND COAL be pleased 
to state: 

(a) whether a thermal power station 
4; being set up at Shahjahanpur, U.P.; 
and 

(b) if so, the details ot the project? 

THE MINISTER OF ENERG'L AND 
IRRIGATION AND COAL (SHRI 
A. B. A. GHANI KUAN CHAU-
DRURY): (a) No feasibili+ y report for 
settin;J up a thermal power station at 
Shahjahanpur, uttar Pradesh has sP 
far been received. 

(b) Does not arise. 

Posts reserved for S.C. and S.T. 
lying Vaeant 

880. SHRI LAKSHMAN MAl.LICK: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) the number of posts reserved fOT 
the Scheduled Castes I Scheduled Tri-
bes in his Ministry which remained 
vacant on 1st February, 1980; and 
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(b) ubat are the reasons for not 
filling up of these posts and by when 
these vacancies are likely to be filled 
Up? 

THE MINISTER OF INFORMATION 
AND BROADCASTING AND SUPPLY 
AND REHABILITATION (SHRI V A-
SANT SATHE): (a) In the Ministry of 
Information and Broadcasting pro·per, 
the number -of' posts, which were re-
served fc,r Scheduled Castes uld Sche-
duled Tribes candidates amI had re-
mainerl vacant as on 1-2-20 is 59 as 
per break-up below: ' 

Scheduled Castes 
Schec1uled Tribes 

26 
33 

(b) Except for one post in Group 
'D' aU tile remaining 58 posts are in 
Group C (Non-gazetted posts). These 
58 pos;ts are all included in the orga-
nised services, nameJy the Central 
Secretariat Stenograpner Service, Cen-
tral Secretariat Clerical Service. 'I he 
posts are to be filled up with the no-
minees of the Department of PersOn-
nel ann Administrative Reforms and 
such nominees from that Department 
to whom the reserved vacanC'les stand 
reported already, are awaited. 

In regard to the one Group 'D' re.-
served vacancy, there was no eligible 

- person who could be appointed its 




